
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE CUM SPECIAL 
JUDGE (PC ACT) CBI  ROUSE AVENUE COURTS COMPLEX, NEW DELHI

CIRCULAR

This is to inform all Judicial Officers posted in the Rouse Avenue Court 
Complex (RACC) that a new purpose has been created in the Case Information 
System (CIS) with title  "For Referral to the Special Mediation Drive-Mediation 
'For the Nation'". Cases listed under this purpose will be shown in the cause list 
beneath the regular listings of the day.

This  initiative  has  been  undertaken  to  facilitate  the  Courts  in  referring 
suitable  cases  under  the  nationwide  "Mediation  'For  the  Nation'"  campaign 
launched by the National Legal Services Authority (NALSA) in association with 
the Mediation & Conciliation Project Committee (MCPC), Supreme Court of India 
which  was  subsequently  circulated  through  Circular  No. 
11606-11630-C/MED/RADC/ND/2025  dated  10.07.2025  by  Mediation  Centre, 
RACC, New Delhi.

All Judicial Officers are requested to direct their respective staff to update 
the cases for this new purpose in the CIS to refer cases identified as suitable for  
mediation under the aforementioned campaign.

For any technical assistance or clarification regarding the use of this new 
purpose in CIS, Computer Branch, RACC may be contacted over extension No. 
1117,1118 and 1121.

This issues with the approval of Ld. Principal District & Sessions Judge 
cum Special Judge (PC Act) CBI, RACC, New Delhi.

                                                                                     (Atul Krishna Agrawal)
Special Judge, PC Act, CBI-19/
Officer In-Charge (Computers)

RADC, Delhi 
No.12023-12076-C/F-6/Computer/RACC/2025                           Dated: 18.07.2025

Copy forwarded for information and necessary action to:
1. All the Courts functioning at RACC, ND with a request to direct the concerned officials to 
note and comply with the directions of circular.
2. PS to Ld. Principal District & Sessions Judge-cum-Special-Judge (PC Act), CBI,RACC, New 
Delhi.
3. Reader to the undersigned.
4. Website Committee, Tis Hazari Courts to upload on official website.
5. R & I Branch to upload the circular on LAYERS.
6. Guard File.

(Officer In-Charge)
Computer Branch,

Rouse Avenue Court Complex,
New Delhi
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